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No.F.36(4)/2012-Judl.
Government of India
Ministry of Law and Justice
Department of Legal Affairs
Judicial Section
L b b 8 & & & 53
Shastri Bhavan, New Delhi
2" May, 2012
ORDER

The President is pleased to engage/upgrade following advocates in the various categories
of panels as mentioned below for conducting the Central Government cases (other than the cases
of Income-tax and Railway Departments) and for the conduct of the cases filed against Public
Officers while in the service of the Central Government with immediate effect for a period of
three years or until further orders, whichever is earlier before the following courts in Punjab,
Haryana and Chandigarh: -

Table: 'A’
Court: Punjab and Haryana High Court
Panel: Senior Counsel - Special Engagement

S.No. Name and Address S.No. Name and Address
1 Sanjay Joshi 2 Sukhdeep Singh Sandhu
#137, Sec-9, Panchkula Advocate
Tel. 0172-2573867/9815006437/ Punjab and Haryana High Court
4652070 Chandigarh
3 Onkar Singh Batalvi 4 Naresh Kumar Joshi
#5484, Sec-38(W), Chandigarh Advocate
Tel. 0172-2691300/5001300/ Punjab and Haryana High Court
9815170689 Chandigarh
5 Binder jit Singh
#740/B, HIG Flats, Ph-9, Mohali
0172-740593/9814035192

Table: 'B'
Court: Punjab and Haryana High Court
Panel: Senior Panel Counsel

S.No. Name and Address S.No. Name and Address
1 Brijeshwar Singh Kanwar 2 Vir Bhan Singla
#2349-50, Sec-22-C, #656, Sec-16, Panchkula
Chandigarh Tel 0172-2569021/9463688894
Tel 0172-2714308/9815133550
3 Mohan Singh Cheema " A jay Kaushik
#1729, Sec-34-D HIG-226, Sec-48-C
Chandigarh Chandigarh-160047
Tel 0172-2602061/9814141729 | Tel. 0172-2210001/ 9814688226
5 R.K. Chugh 6 Gaurav Singh Hooda
#356/7, Panchkula #217, Sec-16, Chandigarh
Tel. 9316024716 Tel.  0172-2774292/2724549/
- 9815915600
7 Atul Aggarwal 8 Ms. Puneeta Sethi
#266, Sec-17, Panchkula #843, Sec-16-D
Tel. 0172-2562802/9855078912 Chandigarh-160015
0172-2780415/2776083/
9815264904




9 Ms. Amarpreet Kaur Sandhu 10 Rajesh Punj
#3011, Sec-28-D Advocate |
Chandigarh Punjab and Haryana High Court
Tel. 0172-2654572/9417130031/ Chandigarh
9888881287
11 Ms. Sonika Kapadia 12 Rakesh K. Nagpal
#1397, Progressive Enclave, Sec 50- #3586, Sec-46-C
B, Chandigarh Chandigarh
9872850011(M) Tel. 0172-2630088/9417069251/
9872323963
Table: 'C’
Court: Punjab and Haryana High Court
Panel: Central Government Counsel (C&C)
5.No. Name and Address S5.No Name and Address
1 Dinesh Kumar 2 Atul Nehra
#923, Ph-3, Saini Vihar, Baltana Advocate
Tel. 92179 07473 Punjab and Haryana High Court
Chandigarh
3 Ms. Anju Arora < Ms. Supriya Arora
Advocate #65, Seouri Bitna, Tehsil Kalka
Punjab and Haryana High Court Panchkula
Chandigarh Tel. 9254263666
5 Suresh Ahlawat 6 Pawan Kumar Bansal
Advocate #1206, Sec 44-B, Chandigarh
Punjab and Haryana High Court Tel. 0172-2600830/9316017100
Chandigarh
7 Subhash Chandra Pathela 8 Amandeep Singh Gill
Advocate #141, Sec-91-B, Chandigarh
Punjab and Haryana High Court Tel. 0172-2742740/9872380757
Chandigarh
9 Sandeep Sihag 10 Ashok Goyal
#169/44-B, Chandigarh #3141/1, Sec 44/D, Chandigarh
Tel. 98141 23394 Tel. 0172-
2673589/2673589/9814818786
11 Tapan Kumar 12 Rahul Garg
#1079, Sec 39-B, Chandigarh #528, Sec-16
Tel 99888 00810/9467382066 Panchkula-134113
9888030001
13 Rishav Jain 14 Rajesh Verma
#133, Sec-46-A, Chandigarh-160047 Advocate
Tel. 0172-2633162/9914916733 Punjab and Haryana High Court
Chandigarh
15 Atul Jain 16 Ms. Ritu Sawarn Sharma
#1743, Sec-4, Panchkula #587-N, Sec-21, Panchkula-134112
Tel. 0172-2562295/9814013706 Tel, 9216865928
17 Namit Kumar 18 Vinod Mahendru

#6112, Modern Housing Complex,

Manimajra, Chandigarh
Tel. 0172-2732185/98141 11185

#5800, Modern Housing Complex

(Duplex),  Manimajra UT  of
Chandigarh

Tel. 0172-2734195/9814245195




19 Mohd. Salim 20 Rajesh Narang
#2330, Sec-66, Mohali Advocate
Tel. 9417016305 Punjab and Haryana High Court
Chandigarh
21 Gurinder Singh Chahal 22 Tribhuvan Singla
Advocate #3578, Sec 11B, Chandigarh
Punjab and Haryana High Court Tel. 9814017577/2744251
Chandigarh
23 Ms. Mandeep Kaur 24 Vinay Arora
#3282, Sec-15-D, Chandigarh #10-A, Sec-44-A, Chandigarh
Tel. 98761 44664
(for Criminal Cases) (For Criminal Cases)
Table: 'D’
Court: CAT, Chandigarh Bench
Panel: Additional Central Govt. Standing Counsel
S.No. | Name and Address S.No. | Name and Address
1 Ms. Jyoti Chaudhary 2 Ms. Nimrat Gill
#592, Ph-IV, SAS Nagar-160059 #607, IAS/IPS Housing Society,
Tel. 94173 75460/8054351818 Sec 49-A, Chandigarh
Tel, 98888 14778
3 Bharat Bhushan Sharma
#3603, Sec 37-D, Chandigarh
Tel. 0172-2692584/94178 39852
Table: 'E’

Court: District & Subordinate Courts, Punjab, Haryana and Chandigarh

Panel: Additional Standing Government Counsel

.| Name and Address Distt/Sub. | 5.N | Name and Address | Distt/Sub.
N Courts Courts
1 Luv Arora Moga 2 Mohinder Kumar | Fazilka

Advocate Sokhal
Distt/Sub. Courts Advocate
Moga Distt/Sub. Courts
Fazilka
3 Ms. Naveen Jasuja Fazilka 4 Gurmeet Singh | Patiala
Arya Samaj Road, St. Dhaliwal
Sadhu Ashram Fazilka- #87 C, St. No. 3,
152123 Partap Nagar, Patiala
Tel, 01638-261885/ Tel. 0175-2306062/
265885/94173 20122/ 9815450610
9417320185
5 | Bansal Johny Duni | Patiala 6 Kanwaljit Singh | Kapurthala
Chand Ahluwalia
#4, Dhilon Marg, Model Behind District
Town, Patiala Court, Kaimpura
0175- Square, Kapurthala-
2219370,9855576186/ 144601.
95924 49003 Tle. 01822-230546/
236333/9815733666




{Ii*:..

7 Mangal Singh Amritsar 8 Ms. Neel Kamal Pathankot
#4948/25, Lane No. 3, CNI Church, Mission
Amarkot, PO Khalsa Road, Pathankot
College, Amritsar 0186-2221493/
98727227258 9876717899

o Gurvinder Paul Singh | Jalandhar 10 Aman Wadhwa Abohar
Rana St. No. 3, Cross-8,
#77, Vasant Avenue, New Suraj Nagri,
Jalandhar Abohar-152116.
0181-2272247/ Tel 9463394323
9876806741

11 | Anil Joshi Bathinda 12 | Mohinder Kumar | Chandigarh &
#22716 Bhagu Road, Malhotra Mohali
St. No. 1, Civil Lines, #2308, Sec 38-C,
Bathinda Chandigarh
9815776303 9041819828

13 | Deepak Arora Chandigarh | 14 | Rakesh K. Sharma Chandigarh
Kothi No. 535, Sec-9, #395, Sec-7,
Panchkula Panchkula
Tel. 0172-2574529/ 9915407102/

9417043039 9417110777

15 | Sushila Bhardwaj Chandigarh | 16 | Atul Kaushik Chandigarh
Advocate Advocate
Distt/Sub. Courts Distt/Sub. Courts
Chandigarh Chandigarh

17 | Pawan Deep Singh Sirsa 18 | Mulkh Raj Mehta Fatehabad
Advocate Indra Nagar, Sanyas
Distt/Sub. Courts Ashram Road,

Sirsa. Fatehabad
Tel. 01667-220405/
94160 20405

19 | Sanjeev Gupta Yamunanagar | 20 | Ajay Kumar Verma Yamunanagar

i 1572/5A, Shiv 1098, Sector-17,
Shankar Nagar, Nfear HUDA. Jagadhari,
Bus Stadn Jagadhari, Yamunanagar.

Distt. Yamunanagar Tel. 01732-2222678
9466025000/
9812202216

21 | Amit Kajal Rohtak 22 | Anil S. Rao Gurgaon
#26/209, Subhash #1051A/5, Patel
Nagar, Rohtak Nagar, Gurgaon,

Tel. 01262-213583/ Tel. 0124-2320720/
9996606011 9810891486

23 | Satish Kumar Hisar 24 Ashwani Lamba Hisar
Advocate #D-5/601, GH-79,
Distt/Sub. Courts Sec-20, Panchkula
Hisar (for Distt, Hisar)

25 | Yogesh Sihag Hisar 26 Sanchar Anand Hisar
#370, Sec-13, Hisar #1792, Anand Niwas
01662-225408/ Mohalla Rampura, Hisar
9416474496 01662-234280/

Q0HB8792346

27 | Rajinder Singh Panghal | Hisar 28 | Varinder Chhillar Jhajjar
Advocate Advocate
Distt/Sub. Courts Distt/Sub. Courts
Hisar Jhajjar




29 | Dev Batra Ambala 30 | Rajan Gupta Naraingarh
#355, Sec-9, Urban Sai Sadan, Near New
Estate, Ambala City. Grain Market,
0171-2534355/ Shahzadpur, Distt.
9468198788/ Ambala (Naraingarh)
9812082988 01734-278444/
9467666666
31 | Ram Mohan Rai Panipat 32 | Ms. Veena Bhutani | Panchkula
Advocate Sethi
Distt/Sub. Courts #605, Sec-2,
Panipat Panchkula
Tel. 0172-2583479/
9417011938
33 | Mahender Singh Panchkula 34 | Neeraj Sethi Faridabad
Advocate #1240, Sec-16,
Distt/Sub. Courts Faridabad
Panchkula Tel. 0129-2222382/
98101 07035
35 | Varun Jain Fatehabad 36 | Sanjeev Mehta Fatehabad
#208, New  Grain Indra Nagar, Sanyas
Market, Ratia Distt Ashram Road,
Fatehabad Fatehabad.
01697-250219/ Tel. 01667-220405/
9996080780 9416025405
Virender Singh Lather Jind
37 | Advocate
Distt/Sub. Courts
Jind
2. The engagement of above advocates in Table 'B' will be governed by the terms and

conditions contained in this Department's O.M. Nos.26(1)/99-Jud|., dated 24™ September, 1999

read with O.M. No.F.26(1)/2005-Judl|., dated 31" January, 2008 and 26(1)/2011-Jud|. dated
01,9.2011.

3 The engagement of above advocates in Table 'C & D' will be governed by the terms of
conditions contained in this Departments OM Nos. 26(1)/99-Jud| dated 24.09.1999 and O.M. No.
26(1)/2005-Judl. dated 31.1.2008.

4, The engagement of above advocates in Table 'E' will be governed by the terms and
conditions contained in this Department's O.M. Nos. 27(11)/1999-Judl. dated 24.09.1999 and

27(25)/2011-Jud|. dated 01.9.2011.
%CL——@__—

(Suresh Chandra)
Joint Secretary & Legal Adviser to the Government of India

5. Hindi version of this order will follow.




Copy to: -

1. All the above mentioned advocates.

2. Shri Mohan Jain, Additional Solicitor General of India, AB-14, Mathura Road (Opp. Gate

#5, Pragati Maidan), New Delhi-110 001, Tel23386258(R), 23386587(0),

9871071320(M).

Dr. Anmol Rattan Sidhu, Assistant Solicitor General of India, House # 1313, Sector 34-

C, Chandigarh-160 022. Tel.0172-2604903(R), FAX: 2660498, 9914300002(M).

The Registrar, Punjab and Haryana High Court, Chandigarh.

The Accountant General, Punjab and Haryana, Chandigarh.

Ms. Anju Saini, Standing Govt. Counsel, 213, Sector-9, Panchkula-134113,

Sh. Ram Sarup Giroh, Standing Govt. Counsel, 18, Araya Nagar, Sector 17, 6.T. Road,

Panipat.

8. Sh. Satya Prakash, Standing Govt. Counsel, Village & P.O. Lokra, Tehsil Pataudi, Gurgaon.

Sh. JS Pannu, Standing Govt. Counsel, 70-B, Ranjit Avenue, Amritsar

10. Sh. Jaswant Kanwal Singh Chhabra, Standing Govt. Counsel, 718-C, Urban Estate Phase -
2, Jalandhar City,

11. Sh. Mithu Ram Gupta, Standing Govt. Counsel, HNO. 17201, Aggarwal Colony, Bathinda.
12. Office of District and Sessions Judge, Fazilka/Patiala/Kapurthala/Yamunanagar/Rohtak/
Gurgaon/Hisar/Jhajjar/Ambala/Naraingarh/Amritsar/Pathankot /Panipat/Jalandhar/

Abohar/Bathinda/Panchkula/Moga/Sirsa/Fatehabad/Faridabad/Chandigarh/Mohali/ Jind.
13. PS to ML&J/PS to Law Secretary/PS to Legislative Secretary.
14. Hindi Unit for Hindi version of this order.
15. Guard File/Judicial Section with 5 s/copies.
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(Suresh f
Joint Secretary & Legal Adviser to the Government of India



